
 385  Matters  under

 भयंकर  नाजुक  स्थिति  से  बचा  सकता  है
 ।

 अत  केन्द्रीय  विद्युत् एवं एवं.  ऊर्जा  विभाग

 का  ध्यान इस  महत्वपूर्ण  समस्या की  ओोर

 अ्राकर्षित किया  जाता  है  ।

 (V1)  POOLING  SYSTEM  IN  MAR-
 KETING  OF  CARDAMOM

 SHRI  CUMBUM  N  NATARAJAN

 (Periyakulam):  About  70  per  cent  of
 the  cardamom  growers  of  Kerala  and
 ‘Tamil  Nadu  are  setteled  in  the  Cum-
 bum  Valley  situated  within  my  Parlia-

 mentary  constituency,  Periyakulam.  I
 learn  with  much  anxiety  about  the
 contemplated  schemes  to  introduce  the
 Pooling  system  of  marketing  in  Carda.
 mom,  as  it  would  be  deterimental  to
 the  interest  of  the  growers,  on  the  fol-
 lowing  amongst  other  reasons:

 The  cardamom  holding  are  smaller
 in  extent,

 The  small  cardamom  growers  are

 depending  solely  on  the  income  that
 is  fetched  from  these  small  holdings.

 In  pooling,  34  grades  of  cardamom,
 both  superior  quality  and  inferior

 quality  are  mixed  together  and  thus
 lose  its  value  for  quality.  The  unit
 value  of  exchange  earnings  will  invari-
 bly  go  down.  As  the  grower  will  get
 o.ly  an  average  price  under  the  sys-
 tem  of  pooling.  there  will  be  no  in
 centive  to  produce  better  quality  of
 cardamom,
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 KARTIKA  27,  1902  (SAKA)  rule  ;  -

 The  pooling  system  will  necessjtate
 the  fixation  of  a  floor  price.  This  will
 incapaciate  the  exporters  to  bargain
 for  higher  price.  But  there  will  be
 no  such  problem  in  other  cardamom

 producing  countries  of  the  world.

 The  present  system  of  sale  of  carda-
 mom  js  through  public  auctions,  The

 Cardamom  Board  controls  the  घटन
 tioners  and  the  proper  records  are

 maintained  at  the  auction  centres.  ‘The
 direct  sales  can  be  effected  only

 through  dealers  licensed  by  the  Car-
 damom  Board.  This  will  show  that

 the  present  system  will  not  give  way
 for  evasjon  of  tax.

 Pooling  would  encourage  a  class  of

 mjddle  men,  who  will  mop  off  substan-
 tial  share  of  the  profit,  which  is  right-
 jy  due  to  the  producers.  On  account
 of  the  formalities  inevjtable  in  the

 pooled  system,  the  small  holders
 would  be  compelled’  to  seek  the  aid
 of  middle  men.

 If  pooling  is  introduced,  the  time

 lag  between  delivery  of  crop  and  pay-
 ment  of  prjce  would  be  considerable
 in  the  case  of  cardamom  and  this
 would  cause  much  financial  difficul-
 ties  to  the  producer.

 The  important  market  for  carda-
 mom  is  the  Middle  East  countries.

 They  prefer  Green-Bold  capsules  of
 cardamom.  The  colour  and  size  of

 cardamom  js  reduced  by  storage.  The
 maximum  period  by  which  the  green
 colour  of  cardamom  can  be  maintain=
 ed  is  six  months,  even  by  scientific
 methods  of  storage,  The  polling  will
 result  jn  considerable  value  loss

 between  the  time  of  pooling  and  even-

 tua]  sale  in  foreign  markets,

 The  cumbersome  procedures  involv-
 ed  in  the  system  of  pooling  will  create

 a  lot  of  hardships  to  the  growers,  The

 administrative  and  establishment

 charges  for  the  working  of  pooling

 system  will  be  an  additional  burden

 on  the  grower.  ।  demand  dropping
 further  steps  in  introducing  the  pool-
 ing  s,stem.


